Annexure ‘A’
Inputs for proposed Judicial Training Calendar for the Year —2025
[. Name:
2. Cadre:
3. Total length of service:
4. Suggest topics from law, managenient & other related disciplines on the following themces

to strengthen the capacity of Trial Court Judges to effectively deal with present and future
challenges and to make the judicial process expeditious & litigant friendly:-

| Proposed tapics for inclusion in Calendar
: 2025

KnowleTchm
(Substantive Laws & Procedural Laws)

Skills
(fudicial. Administrative & Managerial
Skifls)

Aftitudes
(Consmtutional Values & Soctal fssues)

Ethics
(Judicial Conduct & Behaviour)

Any other arca you consider necessary
i and sigmlican
|

b e+ e mi e

5. What are the subject specific areas for which you would want one day specialized
programmes?

............................................................................................................

7. Whether you would be willing to be invited as a Resource Person for training programmes
at the Academy? Please specily your areas of intercst?

............................................................................................................
............................................................................................................

............................................................................................................
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1a

Tle L. Priscipat District & Sessions Judge (HOs), Central. THC.

The Ld. Principal Dsstrict & Sesstons Judge, New Delhi, PRC

The Ld. Panaipal District & Sesstons Judue, South-West, Dwarkn

1he Ld. Princioal Nistnet & Sessions Judge, West, TIIC.

Tiw Bd. Principal Distnet & Sessions fudge, Eust, KK

n The Ld. Principal Distrier & Sessions budge, Sauth, Sakel

7. Ve Ld. Prnaipal [Distnet & Sessions Judgy, Shandara, KKD

8. The Ld. Pancipal Disicies & Sessions Judge, Noerth-West, Rohini,

Y The Ld. Princmai Disract. & Sessions Judge, North. Rohini,

10 Tac i Ponupsd Distriet & Sessions=cum-Special Judge (PC Act) (CBI), RAC
1 the L. Principal District & Sessions Judpe, South-Fast, Saket

12 he Ld. Prinepal District & Sessions Judge, Noth-Tast, KKD. -

O R Bl

sub.: Preparation of Training Calendar for the year 2025
Raspoered Sic Madane,

tae Dethn Judicial Academy 15 commiitied o strengthening the “Jushice Delivery
Sysiem® by conducting customized raining programmes simed at not only building vapacity
o the Judyes, their sldlls i adjudicatva, court and case management but also to scnsilize
the ahowt the core constitutional values, Judicw! Education is “demand d=iven and need
cesrt’ We 3lao Buve a vision 1o establish oursclves s o centre for execllence in research.

The Dellu Judicial Academy shull be comnmiencing process of formulating the Judiciol
Traming Calendar for the yeur 2025 We are also building our data base of respurce persons.
We, lherefore, seek invaluable inputs from all the Judiciel Otficers as per the enclosed format
tAmexure “AT)

1 hunbly vequest you to cirealate the sune 1o all the Judicial Oflicers in your District
aml they be requested to serd ther suggestions end inputs in the presenbed foumat o the

coade e aougl el o i g dn Tatest by 2082024,

With v eoads,

Yours futhfully, —

WC‘

tDr. Adit Choudbary)
st o oadwne

f .
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HE

{ - Y54 § 3 ADQUARTERS
No 5608 TIS HAZARI COURT: DELKI ¢ , )

AIOTPYGaz 2022 Dated, Dethithe " '~ * "= 7 -
Copy forwarded for information and necessary action to :- """i "m"ﬂzgz L

1) Al the officers of DHJS and DI1S, Central District, Tis Hazari Court, Delhi with the request to

send the suggestions and inputs in prescribed format directly to the Delhi Judici
¢ 1 cial Aca
through email at dja@nic.in latest by 20.08.2024. Y R

2) The PS to Ld. Principal District & Sessions Judge {HQs), Delhi.
i))aﬁaranch incharge, e-Sewa Kendra, Tis Hazarl Court, Delhi.
Th

e Website Committee, English/Hindi, Tis Hazari Court, Delhi.
5) The LAYERS for uploading the same,

4 BpdpUS 2024

Icial Branch, Central
Sessions Judge(HQs)
i Court, Delhi.

Officer In-charge
For Principal District
Tis Haz




